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CALLING ATTENTION TO A MAT-
TER  OF   URGENT  PUBLIC 

IMPORTANCE 

REPORTED      INTRUSION    BY    TWO    PAKIS-
TANI   AIR   FORCE    MIRAGE   AIRCRAFT   INTO 

KASHMIR 

THE MINISTER OF DEFENCE/ 
TWT *T3ft (SHRl JAGJIVAN RAM): 
Mr. Deputy Chairman, Sir, two aircraft of 
the Pakistani Air Force intruded into 
Indian air space over the Kashmir Valley 
around 1300 hours on July 20, 1971. A 
second intrusion took place north of 
Jammu around the same hour on July 
21st. The Pakistani aircraft were spotted 
by our observation system. 

These are clear and deliberate viola-
tions of Indian air space by Pakistani 
fighter aircraft. The Government take a 
serious view of these violations and have 
lodged strong protests with the 
Government of Pakistan demanding 
effective steps to be taken by them to 
prevent recurrence of such violations. 
The Government of India hold the 
Government of Pakistan fully responsible 
for any consequences that may follow 
from such hostile acts. 

As the House is aware, the airfield at 
Srinagar is being used principally for 
civil purposes. Our obligations to civilian 
aircraft impose some limitations on us. 
Appropriate measures have been taken to 
deal with Pakistani provocations and 
threats. I trust the House will not wish me 
to deal with this matter at length. It will 
be appreciated that a detailed discussion 
will serve interests other than our own. 
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SHRI CHITTA BASU (West Bengal): 

It appears that the Pakistani aircraft was 
on a reconnaissance flight. How is it that 
our radar system could not detect the 
flight? Or is it that the flight was at a very 
low level? If that is the case, may I know 
from the hon. Minister whether the 
Government proposes to take any steps in 
the matter of improving the radar system 
of our country by further sophistication of 
the system? 

My second question is : Is he aware of 
the fact—because, Sir, in a particular press 
of Delhi it has been published today—that 
the American aircraft which are being 
used for carrying the Bangla Desh 
refugees from the border, areas deep into 
Indian territory are also carrying 
photographic equipment and they have 
also taken photographs of our Defence 
installations in the border areas? If so, 
what steps does the Government propose 
to take? It is also not an act on. the part of 
the U. S. A., which is blatantly anti-India, 
unfriendly and hostile?. Will the hon. 
Minister of Defence make a categorical 
statement on this particular point I have 
raised? 
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Sir, may I also know whether he is aware of 
the fact that the Chinese army personnel are 
also being deployed in Bangla Desh in the 
matter of crushing and suppressing the 
freedom fighters of Bangla Desh? 

Lastly, Sir, may I ask whether the 
Government also apprehends that in view of 
the fact that the Bangla Desh freedom 
movement is reaching the final stage of 
victory, there is every possibility of further 
mounting an offensive from the side of West 
Pakistan on our country also? If so, and if the 
Government of India also considers that the 
latest statement of Yahya Khan for a general 
war against India is any indication of it, are 
we really prepared to meet the situation and 
go in all possible way to help the Bangla Desh 
freedom fighters in the matter of vacating 
aggression from the soil*of Bangla Desh? 

SHRI JAGJIVAN RAM : Sir, as I have 
stated, the activity of the freedom fighters in 
Bangla Desh is increasing and reaching a 
stage when the Pakistan army finds its 
harassment by the NLukti Fauj intolerable and 
as larger and larger areas of Bangla Desh are 
being liberated from the hold of the Pakistan 
army by the Mukti Fauj people, Pakistan's 
President Yahya Khan is palpably losing his 
balance and it is in that complex that he has 
made that statement about war. We know how 
to deal with that and when occasion arises we 
will deal with that. But let me make it clear to 
this House that the Government of India is not 
going to do anything merely on provocation. 

So far as our observation system is 
concerned, I may make it clear to the House 
that our observation system did function and 
we knew these aircraft intruding our air space. 
As I have said, these Pakistani aircraft were 
observed while intruding our air space. 

SHRI GODEY MURAHARI (Uttar 
Pradesh) : Why were they not intercepted and 
brought down? 

SHRI CHITTA BASU : Why were they 
not shot down ? 

SHRI JAGJIVAN RAM : That I have said 
in the statement itself, but the question put 
was about our observation system and I was 
saying that they were noticed. It was noticed 
by our observation system. 

5—10 R. S./71 

SHRI GODEY MURAHARI: When you 
noticed it, why were not our antiaircraft guns 
put to work or why were not our fighter 
planes sent to intercept? 

SHRI CHITTA BASU : I presume that if 
our observation system did really work then 
some kind of action might have been taken by 
our Defence personnel. 

SHRI JAGJIVAN RAM: I have said that 
and 1 will again implore the House to give me 
the indulgence of not talking of all facts; I will 
again implore the House. I can only assure the 
House that the sanctity of security of the 
country is as sacred to those in charge of it as 
anybody else. 

MR. CHAIRMAN: Mr. Mani. 

SHRI JAGJIVAN RAM : Sir, about one or 
two points which have been raised 1 will say. 
The House is aware that America offered to 
provide transport planes to transport evacuees 
from Bangla Desh from the border areas to 
some other areas. Those planes operated and 
they have fulfilled the task that they had 
undertaken. Allegations have been made about 
their indulging in photography of defence 
installations on the border areas. There is no 
truth in that allegation. 

It has also been stated, I think, that some 
Chinese personnel have been deployed in 
Bangla Desh to suppress the igla Desh 
freedom movement. I am not aware of any 
Chinese troops having come to Bangla Desh in 
recent times, but before this movement started 
it is known that Chinese troops were there in 
East Bengal to train the Pakistani army in 
certain tactical methods of warfare and, as far 
as my information goes, those troops continue 
to be in Bangla Desh; but whether they are 
taking part in the suppression of the freedom 
movement I cannot say—I cannot make any 
categorical statement on that point. But the 
fact is that Chinese troops—which were there 
before the movement started— are at present 
in Bangla Desh. 

SHRI A. D. MANI (Madhya Pradesh) : The 
Minister says that we should not ask him 
questions which would embarrass Indian 
security. I would not think of embarrassing 
him in regard to this matter but the House is 
entitled to information    on    certain   points.    
The 
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[Shri A. D. Mani.] 
Pakistani aircraft flew at lunch time and it 
was over the airport for 8 minutes. The 
aircraft also took a loop over the airport 
and it flew only at a height of 500 feet. 
These facts are there. If these facts are 
true, we would like to tell the Defence 
Minister—we do not want him to answer 
the questions about our Defence system—
that there is something lacking in the 
preparedness of our Defence system. The 
question has also been raised that in the 
Kashmir area which has been the target cf 
Pakistani aggression in the past, we 
should have a continuous air alert system. 
I would like the Minister to assure us in 
view of what has happened that there will 
be a continuous air alert. I know in regard 
to the radar screen I am told that at about 
500 feet these objects are not seen but 
there should be continuous air alert over 
Kashmir because any day Pakistan may 
try to intrude in that area. I hope the 
Minister would bear this in mind and 
would also bring into execution the 
surface-to-air-missile that we have. I want 
him to assure us that if any Pakistani 
aircraft is seen over the Indian territory 
our Forces will shoot them down 
mercilessly. This is necessary. I want him 
to give that assurance to this House. 

SHRI JAGJIVAN RAM: I have given 
the assurance to the House that those in 
charge of the Defence of the country hold 
the defence of the country as sacred as 
anybody else and they will do all that is 
possible to safeguard the sanctity and 
security of our nation. So far as these 
intrusions are concerned, they were not 
over the airfield for 8 minutes. The entire 
time taken by them from the point of 
intrusion into our territory at the cease-
fire line and their exit out of our air space 
was 8 minutes. They just passed over the 
field and did not hover over the airport 
for S minutes. So far as Defence system is 
concerned, I had been satisfied with what 
the Chief of the Army and the Air Staff 
have explained to me that our Defence 
system, both in air and.on land, so far as 
that sector of Jammu and Kashmir is con-
concerned, is quite secure and adequate. 
We will not be a state of normalcy, if as 
suggested by my friend, Shri Mani, we 
are in a stage of constant air alert. I will 
implore the House that we are. in this 
country, in the normal stage. I do not 
think that emergency has arisen to that 
extent. As I have said, I implore the 
House again that it will give me the 
indulgence    of not    stating everything. 

Only this may be assured to the House 
that those in charge of the Defence of the 
country are fully alive to their res-
ponsibilities and will take every measure 
whenever called upon and everything 
necessary will be done to protect the 
interests of the country. 

SHRI N. G. GORAY (Maharashtra) : 
For the warm tribute that the Defence 
Minister has paid to the Jawans of Mukti 
Bahini and the assurance that he has 
given us about our preparedness I give 
him two cheers but not three. That is 
because, despite all he has said, the fact 
remains that two of the Pakistan Air 
Force planes flew over our territory and 
they could not be intercepted. I would 
like to know from him because 1 had the 
privilege of watching the air display only 
recently held in Delhi and I also had the 
privilege of visiting some of the 
establishments in Bangalore, vfliich 
conveyed to me that these fighter planes 
or whatever plane Pakistan sends do not 
take more than half a minure or a minute 
to hit the target and go away. That is what 
we found when we saw the air display 
that was arranged for our benefit by the 
Defence Minister himself. When he said 
that it was not for 8 minutes that they 
were on the aerodrome but they took only 
8 minutes since they entered the territory 
tilt they made their exit, it is what a 
fighter plane is expected to do. The pilots 
do not get down on the aerodrome and 
have their tea there. Therefore I say they 
will be as fast as that and the question is 
whether we have the necessary 
wherewithal to deal with that fastness. 

He said that our radar system is perfect. 
If it is so, again I would like to ask him 
whether it is not almost an automatic 
action. As soon as it is detected it is fed to 
the cannon or to the anti-aircraft gun and 
it automatically fires. It is not a question 
of taking aim or anything of that sort. 
Therefore, if, as he said, on the Western 
frontier we are in a constant state of air 
alert then I would like t0 know how is it 
that these planes could come, carry out 
their reconnaissance and go back 
unchallenged? He says that we have told 
them that it is their responsibility, of 
course it is their responsibility. It is they 
who send the planes; they need not be 
reminded that it is their responsibility if 
something happens. I would like to remind 
you here that when the Soviet territory 
was being 
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reconnoitred by American planes, U-2 planes, 
they did not send warnings; they shot down 
the plane. First the American reaction was that 
it was not their plane but when they produced 
the pilots and the plane they had to admit that 
these planes had flown over Russian territory. 
This is something that we should do. You 
need not tell the Parliament that we are ready 
for defence. Jt is after you made the statement 
that we are alert, that our forces are ready to 
meet Pakistan, it is after Swaran Singhji told 
us when Mr. Rajnarain asked whether it was a 
fact that one Gen. Akbar Khan has been 
detained that the Government knew much 
more than what Mr. Rajnarain knew—of 
course you do—in spite of all that you could 
not prevent these two planes from entering our 
territory. This fact remains and this is what is 
agitating us. Of course it is a very difficult 
thing. He says we should not ask him to 
divulge information! we do not want him to 
divulge any information but the taste of the 
pudding is in the eating. If one plane had been 
shot down we would not have asked this 
question; we would have been more than 
satisfied. 

But we see that they have come here in 
broad daylight and therefore we are entitled to 
know whether the assurance, that the Defence 
Minister has given to us that we are constantly 
on the alert, that our defence forces are ready 
to meet ihe Pakistani challenge, is really true 
and if not whether they have taken the neces-
sary steps to close the gaps that exist in our 
defence system. 

SHRI JAGJIVAN RAM: As I have said, 
again I will repeat. Our observation system in 
that area is functioning in a way that we can 
spot the aircraft intruding our air space. We 
have the capacity —as has been demonstrated 
in the past and as will be demonstrated in the 
future also—of shooting down hostile planes 
intruding our air space. We did that in 1965: 
we did that in 1967 and we can do that even 
today. 

srfRI N. G. GORAY: Why did you not 
shoot it down now? 

SHRI IAGJIVAN RAM : But as I have 
explained in my statement I cannot divulge 
everything. Otherwise I would have convinced 
the House. I have said in my statement... 

SHRI AKBAR ALI KHAN (Andhra 
Pradesh) : You can take Shri Goray into 
confidence. 

SHRI JAGJIVAN RAM : I will take any 
Member of the House into confidence. 

SHRI N. G. GORAY : It is just like saying 
that my eyesight is very good but I am 
faltering at every step. 

SHRI   JAGJIVAN RAM :   I am not 
faltering at any stage; the faltering may be on 
the part of Mr. Goray. I am not faltering at 
any stage. I am quite confident and what I am 
saying I am saying with the fullest 
confidence. 

 
Here is the national interest. It is the 

common interest, where is the question of 
being angry with anybody? Whatever Mr. 
Goray is suggesting, he is suggesting in the 
best interests of the nation and where is the 
question of my losing temper with him? There 
is nothing personal in this. The whole House 
has the same interest and if he at any time cri-
ticises me I will certainly interpret it as being 
done in the interests of the nation. I am 
imploring the House again and again; 
sometimes some handicap is there in 
convincing the House because in the interests 
of security which is dear to all of us I cannot 
disclose everything. That is all that I have to 
say. 

SHRI S. S. MARISWAMY (Tamil Nadu): 
It is very heartening to hear our Defence 
Minister speaking with so much of confidence 
and assuring us that they are as much patriotic 
in this affair as we are and that they will take 
good care of the country. 

[MR. DEPUTY CHAIRMAN in the Chair] 
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[Shri S. S. Mariswamy.] 

But, Sir, it is obvious that our military 
equipment in Srinagar has failed not only to 
detect the Pakistani aircraft, but also- to stop 
them. It is obvious and this fact nobody can 
hide. Now, Sir, after this has happened we are 
getting alarming news and this morning the 
news has come that on the western side, at the 
Khem Karan sector, they are strengthening 
their position. Also, Mr. Vajpayee, the leader 
of the Jan Sangh, has come out with a lengthy 
statement that they are ready to attack us on 
the western sector. He has given certain details 
which, I hope, the Defence Minister would 
have gone through. Now, Sir, after this has 
happened I should like to know whether we 
have got the necessary equipment at Srinagar 
airport. In any modern warfare the first target 
is the aerodrome. So, after this event I should 
like to know whether our Defence Department 
would take necessary steps to see that the 
Srinagar aerodrome is very well strengthened 
and that there is no repetition of Pakistani 
aircraft coming into or hovering over Srinagar 
airport without being fired upon by our A-A 
guns. 1 should like to get the assurance from 
the Defence Minister that necessary steps have 
been taken by us at the Srinagar aerodrome. 

SHRI JAGJIVAN RAM : I will repeat what 
I have been saying that so far as detection of 
the intrusion by Pakistani aircraft is 
concerned, it was spotted by our system. So 
far as interception and shooting down is 
concerned, I have already said that I would not 
like to go into details. 

 
SHRI JAGJIVAN RAM: I would assure the 

House that all possible measures are being 
taken as are necessary for the purpose. 

SHRI S. S. MARISWAMY: What about 
their strengthening the position in the Khem 
Karan sector?   Is it a fact? 

SHRI JAGJIVAN RAM: Across.the border 
there have been exercises by Pakistani troops. 
They are stren-thening their bunkers, digging 
channels and taking all precautionary 
measures    for    the    defence    of    their 

country. That they are doing across the border. 
Whatever is being done across the border we 
take that into cognizance in our defence 
preparedness. 

SHRI GODEY    MURAHARI :   Is it 
only defensive or is it also offensive? Are they 
taking defensive measures or are thev making 
offensive measures and warlike preparations? 
That is the question. 

SHRI JAGJIVAN RAM : As I have said, 
across the border there are movements and 
exercises by troops. They are strengthening 
their bunkers. They are digging channels and 
the hon. Member can just see that all these are 
defensive measures. Even if they are offensive 
I can assure the House that we 'are in a 
position to meet any challenge that may come 
from that side. 

SHRI LAL K. ADVANI (Delhi) : Without 
firing a single shot Pakistan has already 
burdened us with all the miseries of a war by 
sending seven million refugees into India. It 
appears from the press this morning that a 
shooting war is round the corner because as 
has already been said this appears to be a 
definite and conscious test to see how prepared 
we are, how well prepared is our own defence 
system particularly in Srinagar. The hon. 
Minister has given assurances to this House 
that India is prepared, but the country is 
certainly shocked that despite all the 
assurances the Pakistani planes have been able 
to enter 25 miles deep into Indian territory and 
get away with impunity. It is surprising and it 
seems there is no limit to our tolerance and 
restraint and patience. The Minister has just 
now suggested as if we are deliberately res-
training ourselves from being provoked by 
such air violations. 

I would like to understand, first of all, very 
clearly because I am sure that this is not 
divulgence of any secrets as to what exactly 
happened. The Minister said that he has in the 
past shot down Pakistani planes. We have 
shown that capacity. Will he in the future 
shoot down Pakistani planes and show that 
capacity? But I would like to know what 
actually happened on the 21st, that is the day 
before yesterday, not in 1965, not the future, 
but the day before yesterday what happened. 
Was it a failure of vigilance? Was it a failure 
of the radar system? Was it a failure of 
interception, because my understanding is that 
though 
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the plane was inside our territory for eight 
minutes, we did not shoot it, we had the 
intercepting capability or capacity of shooting 
down any intruding plane within a couple of 
minutes. We can shoot it down. What 
happened? Was it at the political level that we 
decided not to shoot down these planes? If this 
was a restraint exercised at the political level I 
think the hon. Minister himself is answerable 
to the nation. Why this happened? As Mr. 
Goray pointed out, Russia took the risk even of 
a World War but did not allow the U2 plan to 
fly over its territory. He shot it down. And 
every honourable nation, every self-respecting 
nation, every nation that has regard and 
concern for its national integrity and 
sovereignty can have no option, can have no 
choice, but to shoot down an intruding piane. 

Sir, my question is first of all, about this. 
Was it a failure of vigilance or was it a failure 
of interception or was it a failure at the 
political level which is what 1 suspect? 
Secondly, T understand that Pakistan has till 
now two types of Mirage planes. One is their 
reconnaissance Mirage plane and the second is 
the fighter bomber plane. And what kind of 
plane is this? This is a reconnaissance plane .', 
hich is generally sent as a precursor to 
bombing operations. So that it was a definite 
attempt, it was a real attempt at bombing to 
take place a short while later. This is my 
second question. 

Lastly, Sir, what exactly prevented us from 
taking action in this case because as the hon. 
Minister himself has stated the Bangla Desh 
issue and the Bangla Desh freedom fight 
would have been greatly strengthened if we 
had taken strong action on this particular sort 
of intervention of Pakistan. This is my third 
question. 

SHRI JAGJIVAN RAM : Well, per-baps, 
the hon. Member's question would not have 
been complete without raising political issues. 
I may assure the House that no politics was 
involved in that. 

SHRI LAL K. ADVANI: What politics? 

 

 

SHRI JAGJIVAN RAM: I interpret politics 
that way. I am not interrupting his party 
politics. Do not misunderstand me. 

 
The point is this. As I have repeatedly said, 

it was detected by our men, by our 
observation system. I will draw again the 
attention of the hon. Members to para 3 of my 
statement and they will find the answer there. 

And I may assure the hon'ble Member that 
there was no question of any politics in that 
matter. As I have already explained, as the 
activity of the Mukti Fauj is increasing in 
Bangla Desh, Pakistan is feeling more and 
more unnerved. I may again inform the House 
that we will not be provoked to take any 
action on provocation. We will take the action 
when we feel that is necessary. 

SHRI LAL K. ADVANI: And this sort of 
approach is going to be repeated... . 

MR.   DEPUTY   CHAIRMAN:    Let 
us not express our own viewpoint. You asked 
the question and he has replied it. 

 

SHRI JAGJIVAN RAM :  I am talking of 
the Government's policy.
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Why do you want    all    the    details 

now'? 

SHRI BIJU PATNAIK (Orissa) : Sir, I 
cannot say that I am satisfied with the 
answer of the Minister. It is correct that he 
is within his right to take the plea that he 
cannot give all the information that is in the 
interest of security. I am reminded of 1963 
and 1965 when I had something to do with 
it. In 1963 the only secret information that 
he did not have to divulge to the whole 
world was that we were not prepared in 
any sector. That is the whole secret that the 
Armed Forces had. In 1965 the Minister 
said that we shot down some planes. May I 
remind him that in 1965 the entire Air 
Force base at Kalaikudi near Kharagpur 
was bombed by the Pakistani Air Force 
from Dacca and there was no protection 
against it. In 1967 we shot down one plane 
around Delhi. We had some equipment, 
ground-to-air missile. But at other places 
there were something like 1,018 Pakistani 
intrusions into India according to our own 
records. Now this is a direct counterblast of 
the Defence Minister's statement made 
earlier last week that we are fully prepared 
to meet all attacks on our territory. It is a 
fact. Now General Yahya Khan gives a 
threat that if any area in Pakistan is 
attacked he will declare war. And our 
Minister says that if he declares war we are 
prepared to defend ourselves. It is because 
of that policy that two mirage fighter bom-
bers, not reconnaissance aircraft, entered 
into our territory showing the thumb on the 
nose and going back. This is our defence 
preparedness against the the armed forces 
of Pakistan.    I think  i 

you ought to be ashamed of it, Mr. 
Defence Minister. This is a clear proof of 
your failure. The position clearly is that 
the Minister of Defence has no defence 
against this. If the early warning radar had 
detected it> automatically the locking 
system of ground-to-air missiles, if they 
are there, would connect with the aircraft. 
It is a matter of exactly 30 seconds, not 8 
minutes, any where in the valley of 
Kashmir. There/ore, either we do not 
have it or, as Mr. Advani put it, there is 
no firm decision about all our frontiers 
that as soon as the system connects the 
aircraft automatic fire should open. If 
there is no such decision, the Station 
Commandant there will have to wait for 
such a decision by which time the 
damage would have been done. Now 
Pakistan has proved that they can pierce 
into our defences merrily. They could 
have bombed the whole place in a matter 
of half a minute at their will and we here 
in Delhi would be sitting... 

SHRI GODEY MURAHARI : Sucking 
our thumb. 

SHRI BIJU PATNAIK : I would not 
say "sucking our thumb". In the interest 
of security I cannot give the answer. I do 
not wish to take that privilege of the 
Minister. I hope and pray that during the 
last five years when our Defence Budget 
has gone up galloping high from Rs. 300 
crores till the time of the Chinese 
invasion to Rs. 1,200 crores or Rs. 1,400 
crores now, we hope that right through 
the system, the Northern border, the 
Western and the Eastern borders, are so 
spaced that it covers the entire spectrum 
of the Western front, the Northern front 
and the Eastern front. 

I will bring to your notice another 
matter. If there is a war, it will not be 
fighting on air alone. It will be fighting on 
the ground and it will also have to be 
fighting at the naval level. I would like to 
remind him that in 1965 when Pakistan 
attacked us, I was asked by the then Prime 
Minister, Mr. Shastri, to rush to Jakarta—
my friend Mr. Swaran Singh, who was 
then Foreign Minister, will bear this out 
because he arranged everything—to 
persuade Sukarno not to send three 
submarines, as just three days before my 
arrival Chou En-Lai, Ayub Khan and 
Sukarno had signed an agreement of 
mutual defence.   I prevented that; I 
persuaded: 
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him not to send it. We had no defence in 
our ports at that time, no defence at all. 
Imagine the situation, if the three 
submarines had bombed simultaneously 
Vizag, Madras and Cochin, what would   
have   been   the position ? 

MR.   DEPUTY    CHAIRMAN :  Put 
your question, please. 

SHRI BIJU PATNAIK : I am bringing 
all this to the attention of the Defence 
Minister not in a disparaging mariner, 
because as he has himself correctly 
pointed out, this is a national affair and 
we are all partners in this job. But 1 
would beg of him to personally look into 
all these things, personally supervise these 
things and assure this House that all that 
is necessary has been done. But when he 
takes the plea of not being able to give all 
the information, I must draw the line. He 
talks cf newspaper reports, 

MR. DEPUTY CHAIRMAN : Please 
put your question, Mr. Patnaik. You have 
already taken about seven minutes. 

SHRI BIJU PATNAIK: Just one 
minute. He has talked of newspaper 
reports to the effect that the freedom 
fighters are nearly on the point of 
conquest. I disbelieve these newspaper 
stories. I disbelieve A.I.R. which said 
"Tika Khan is dead" and "Bangla Bandhu 
is free". Day after day Ail India Radio said 
that Tika Khan was dead. Now the same 
story is being repeated that the Mukti 
Fauj in Bangla Desh is on the point of 
seizing all the territory. I say, it is false. 
No occupation army of the category 
which Pakistan has put in Bangla Desh 
will starve. It is the masses who will 
starve. You have got seven million 
people. You will have another seven 
million starving people on you.    The 
army will not be disturbed. 

MR. DEPUTY CHAIRMAN: Please 
put your question. 

SHRI BIJU PATNAIK : Therefore, I 
am saying that the Minister's statement 
on the basis of newspaper reports that 
because the Bangla Desh Mukti Fauj is 
nearly on the point of conquest, Yahya 
Khan is jittery, is not correct. Nowhere in 
the world during war the occupation 
forces starve. It is the people who starve. 
It is the people who die. The masses die. 
The occupation forces only occupy 
because they get every morsel of food 
and comfort.   The 

same thing is happening in Bangla Desh. 
li our defences are in this fashion, if our 
political apparatus, the Government, is 
jittery to take initiative, I say, God help 
this country. 

SHRI JAGJIVAN RAM : Sir, I ap-
preciate my friend's speech very much 
because I cannot claim that much of 
adventure and knowledge to my credit as 
he can claim. 

SHRI GODEY MURAHARI : That is 
correct. 

1 P.M. 

SHRI JAGJIVAN RAM : I cannot, and 
therefore, he has given first-hand 
information from first-hand knowledge as 
to the happenings of the last War and his 
crucial part in that. Well, I accept it. But 
my handicap again is that as he has 
recounted the submarines and other 
things, 1 cannot. That is my handicap 
again. Again as he has recounted from his 
personal knowledge, I do not have that 
liberty to do so. I can only assure the 
House that our country is decidedly in a 
better position than what it was in 1965. 
That much I can say, and I am sure Mr. 
Biju Patnaik will concede that much. 
Whatever I have said about Bangla Desh 
is not based merely on newspaper reports 
but is based on some other sources. 

SHRI    SHEEL    BHADRA   YAJEE 
(Bihar) : Correct. 

SHRI JAGJIVAN RAM : And I may 
assure the House that in certain respects 
what is happening in Bangla Desh is 
more encouraging than what appears in 
the newspapers. It is a known fact. Mr. 
Biju Patnaik has enunciated a principle 
that when such revolutions take place it 
is the people who suffer. It is a very new 
principle. And I accept that principle. It 
is a very good principle. {Interruption) 
Of course, it is known. He has enunciated 
a new principle. I say that I know that 
principle. .. 

SHRI BIJU PATNAIK : The occupa-
tion force does not suffer; it is the people 
who sutler. It is not a principle. It is a 
fact of war. 

SHRI JAGJIVAN RAM : It is a fact of 
war, and it has been enunciated in this 
House by Mr, Biju Patnaik and 
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I have said that I have noted that principle. 
What is wrong in that ? I may assure my 
honourable friend that we will try to profit by 
all the suggestions that he has made. 

SHRI K. CHANDRASEKHARAN 
(Kerala) : Why are you apologetic about it? 

SHRI BHUPESH GUPTA (West Bengal) : It 
is customary sometimes that we do not face 
facts in the House simply because security and 
defence are involved. Now, we must draw a 
line. I think there should not be unnecessary 
hush-hush about it. We know what is to be kept 
secret and what can be said without divulging 
before the House. It is also customary for the 
Defence Minister of any country in any 
situation in Parliament to make out a case as if 
everything is all right, that in future he shall be 
doing better, these are all stock positions. Now. 
in this particular case it has been demonstrated 
by the Pakistani intrusion that they are in a 
position to successfully probe into our air 
defences, they are in a position to also ascertain 
the ■quality of the vigilance exercised by our 
defence force, and also they are in a position, 
as they have shown, to overfly our airport at a 
very low altitude, circle around it and go away 
without having the slightest interruption. I do 
not know how. I am not a Defence Minister or 
any such thing. I am not a General or an Air-
Marshal. But I have enough knowledge of 
history that if such a thing happened in other 
countries in a comparable situation, something 
more would have happened, something more 
would have been done by the Government to 
the knowledge of the public. Now, I should like 
to know whether there has been a personal 
investigation into this episode or incident by 
the honourable Defence Minister and whether 
the responsibility for the failure ■on this score 
has been located. This is very, very, important. 
If you do not tell us here, tell us privately in a 
meeting. But it is absolutely essential that the 
Defence Minister must personally find out as to 
why it happened, who is responsible, where the 
thing went wrong. The lapse has to be very 
frankly admitted. I would have appreciated if 
Mr. Jagjivan Ram had got up and said, "I admit 
there has been a serious lapse". Rhetoric is not 
the answer for this kind of a thing. The lapse 
has to be admitted. Rhetoric may follow later. 

 
SHRI BHUPESH GUPTA : I do not 

t h i n k  that Shri Jagjivan Ram has planned 
such things. He has not planned intrusion. I 
think intrusion did take place taking advantage 
of our lapses, shortcomings, weakness or lack 
of vigilance and all the rest of it. Therefore, 
this thing has to be found out. That is a very 
important aspect of the matter and therefore I 
would demand a thorough investigation by 
Shri Jagjivan Ram personally into this matter 
with such competent expert advice he may 
require. It should be done in this matter. 

It is also an attempt to demoralise some 
people. We may not be demoralised. It is 
certainly an attempt to bolster up the sagging 
morale of the occupation forces in Bangla 
Desh. It is an announcement to the occupation 
forces of Bangla Desh : "Do you killing. We 
are here. We can penetrate into Kashmir; we 
can over-fly their airports and come away". 
This political aspect has also to be taken into 
account. More of such things are coming. 

Finally I should like to ask one question. 
These fighters have come from America. 
Kissinger goes there. After that it takes place. 
It more or less coincides with the 
announcement of Mr. Nixon's visit to Peking. 
All these facts should be taken into account. It 
is a kind of foot-note to Kissinger's visit. 
These air jet fighters have written a foot-note 
to Kissinger's visit to Islamabad and also the 
announcement of the proposed visit by Nixon 
to Peking. All these things should be taken 
into account. I think preparedness and vigi-
lance should be of a much greater order and 
quality. I hope Shri Jagjivan Ram who is 
always a very brave man will really look into 
it with greater care and give personal attention 
to it. 

With all respect to the defence forces, we 
do not always have much faith in some of our 
officials. I do not want to name them. You 
know that 1962. 1963 and 1965. Now also you 
feel that. Therefore, I hope Shri Jagjivan Ram 
will have a little sympathy for people like us 
sitting in the opposition far away from the 
Defence Ministry. 
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SHRI JAGJIVAN RAM : As soon as 
the news about intrusion of the Pakistan 
aircraft into our air space came to my 
notice, I got into touch with all the 
officers concerned. Naturally we had 
discussions with the Chiefs of Staff of 
Army, of Air Force, Navy, etc. and all 
people concerned. We have had two or 
three meetings to go into the entire matter 
thoroughly and take measures as were 
necessary. I will again tell my friend Shri 
Bhupesh Gupta and others that defence 
preparedness on our part is a continuous 
process. New and modern weapons have 
to be inducted, new training has to be 
given and new precautionary measures 
and counter measures have to be taken. 
These have to be done continually. All 
these things are a continuous process. I 
have noted the suggestions made by my 
friend and we will see what we can do to 
increase our efficiency and preparedness. 

SHRI M. N. KAUL (Nominated) : I 
want one clarification from the hon. 
Defence Minister. There is one very 
important sentence in his statement, 
namely : "Our obligations to civilian 
aircraft impose some limitations on us". I 
presume this means that our airforce 
works under certain limitations. I do not 
want to ask what those limitations are. I 
want to know whether this question of 
any limitations of our airforce that 
operate today is investigated so that those 
limitations are removed and in future the 
air force is in a position to act effectively. 

SHRI JAGJIVAN RAM : That is kept 
under constant review. 
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SHRI JOACHIM ALVA (Nominated): 

This is a very serious matter, Sir. Take the 
example of the British who fought against the 
Germans. They rose to victory against 
enormous difficulties and talked openly about 
the defence affairs in the House of Commons. 

What do you do with the present Air 
Command in Kashmir ? Strengthen it, or 
dismiss it or change it by another. Will this be 
done? 

Secondly, Sir, how far has the Ministry of 
Defence taken advantage of the great lessons 
of the small and big countries, especially 
Vietnam ? In Vietnam, tiny, lovely girls are 
taking to anti-aircraft guns and firing at 
American plane:; from the underground 
trenches. What a remarkable thing ! Such a 
thing has never happened in the world. The 
Democratic Vietnam people showed this film 
last week to many Members of Parliament on 
the 20th anniversary of the Geneva 
Agreement. 

Almost at the end of the War, just before 
capitulation, under the weight of Allied 
bombing, the Germans were able to produce 
twelve thousand, seven hundred and twenty-
five fighters.   And they 

had only seven hundred and seventy-one 
fighters in 1939. This has come out from the 
valued book '"inside the Reich" by Alfred 
Speer, who was Hitler's Minister for War and 
who was jailed for 20 years by the Allies. He 
further stated a cardinal fact : 

"If five fighters .can be assigned to-each 
enemy aircraft, the bomber is certainly to 
be shot down. At the moment, each bomber 
shot down costs us one of our fighter 
planes." 

We have great men ; we have great machines. 
But are we delivering the goods ? 

I also reiterate and emphatically demand, 
what I have been demanding for the last 
twenty years as a Member of Parliament in 
the Lok Sabha and in the Rajya Sabha, that 
we should have an air force larger than any 
one of the countries around us. Unless we 
reach that goal, we shall always be in trouble. 

If we cannot have, we cannot save our 
country. 1 want to remind the Minister that the 
Summit Conference over which President 
Eisenhower and Prime Minister Khruschev set 
their hearts in Paris was smashed up because 
the Russians took the law into their hands and 
smashed the U2 Plane and brought down 
Powers. So there are political considertions 
and many other considerations, but I want to 
ask him— there is no security involved—
whether we are going to increase our lighters 
in the manner that Germany did right under 
the plea when they were helpless. 

SHRI    JAGJIVAN    RAM :   I    can 
assure the Member that we are increasing our 
Air Force in reality and as compared to 
before, we have added to it and it is our 
constant endeavour to increase the strength 
and efficiency of the Air Force. 

KUMARI SHANTA VASISHT (Delhi) : I 
want the Minister to tell whether our planes 
have also strayed into Pakistani territory. I ask 
because then the supersonic planes are flying, 
which we are doing, they go 50 or 100 miles 
away and it is very difficult to say whether 
deliberately or calcula-tedly they go into some 
foreign territory. It is one thing to go to Russia 
or some other place but when they are flying, 
it is a well-known practice and a well-known 
thing that when a plane is flying at a high 
height, it does stray into foreign territory 
within one or two 



151 Papers Laid [RAJYA SABHA] on the Table 152 

[Kumari Sfaanta Vasisht.] 
minutes. Secondly, I would like to remind that 
in the last 1967 trouble, in the Srinagar area 
the planes were coming and reconnaissance 
was going on and so also in the Rajasthan area 
and the area was very much unprotected. At 
that time the Governor in Kashmir, who is now 
our present Minister for Aviation, was deeply 
worried about it and exercised over it that 
though he was there as the Governor of Jammu 
and Kashmir but the valley and the whole area 
was very much unprotected and he complained 
to the Government of India and the Prime 
Minister also and he was very much worried 
about the matter. I do not know whether the 
situation has improved considerably and I 
would emphasise this, whether it has 
considerably improved in the valley and in the 
other areas like Rajasthan and so on. Thirdly, I 
have been wondering why our friend, Shri 
Jagjivan Ram said 'the imperialists' who are 
functioning in Bangla Desh. I think Bangla 
Desh is still a part of the territory of Pakistan, 
it has always been a part of it and 1 think it is 
not very very nice to say this is an imperialist 
army that is fighting in Bangla Desh. "We may 
condemn the atrocities and their action and the 
suppression of democracy the people. 1 do not 
believe in war mongering. I do not want the 
people to be provoked into saying things either 
in this country or in Pakistan. Therefore it may 
not be your view but it is my view. Therefore 
everybody is entitled to his or her views but 
how far we are being very nice and proper in 
calling them imperialists ? 

SHRI JAGJIVAN RAM : To the first 
question, I do not think it will be discreet to 
give any answer. As regards the subsequent 
questions we have taken precautionary 
measures and on the land and in the air we 
have in existence the necessary anti-measures 
in the areas which the Member has referred to. 
As regards Bangla Desh, I would not like to 
enter into that controversy. 

SHRI GODEY MURAHARI : I want only 
a straight answer to one query. In case any 
Pakistani plane comes in again I want to know 
whether the Minister is prepared to yive an 
assurance to this House that orders have been 
given to shoot it down. 

SHRI JAGJIVAN RAM: Well, Sir, I can 
give this assurance. 

SHRI KRISHAN KANT (Haryana): 1 know 
the hon. Minister is very vigilant and he would 
certainly have taken action. In view of what he 
has said about protection. Air Force and all 
that, may I know after Mr. Kissinger's visit 
what was the assessment of the Government of 
India, whether Pakistan Government has got 
all the assurance from America and China and 
Pakistan is preparing for war with • India in the 
immediate future or in the near future ? What 
is the Government's assessment ? 

SHRI JAGJIVAN RAM :  How    do 
you expect me to answer this, Sir ? 

MR.  DEPUTY CHAIRMAN :   It  is 
for you to decide. 

SHRI KRISHAN KANT : It is a very 
simple question I asked. 

SHRI JAGJIVAN RAM : I can only repeat 
that we have danger across our border from 
Pakistan and China and we have to be in a 
continuous state of preparedness on all our 
borders. 
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